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SHRI F. A. AHMED : These matters
bhave been discussed with the Planning
Commission and their proposal as well as
our proposal are before the Cabinet for
consideration.
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SHRI S. M. BANERJEE : Sir, now the
list is over.

SHRI UMANATA :
turn.

Now it is his

MR. SPEAKER : I have not satisfied
all the 13 names. No. 13 for a small car
project is an unlucky number. You make
it to 14.
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SHRI S. M. BANERIJEE : Since it
appears that the Government would take
some time to arrive at a final decision, may
I know from the hon. Minister whether the
Government is also considering to pationa-
lise some of the automobile industry owned
by the private sector till they have their
own ?

MR. SPEAKER : He has already
answered it. It is not a new question.

Controversies Between Railway Board
and Coal Industry over Coal
Price Issue.

*38. SHRI D. AMAT :
SHRI S. P. RAMAMOORTHY :
SHRI C. MUTHUSAMI :
SHRI MEETHA LAL MEENA :
SHRI C. C. DESAI :
SHRI RAM SEWAK YADAY :
SHRI BIBHUTI MISHRA :

Will the Minister of RAILWAYS be
pleased to state :

(a) whether there have becn fresh con-
troversics between the Railway Board and
the coal Industry over the coal price issue ;

(b) if so, the details of differences
between the two partics and whether it is
possible for Government to meet the de-
mauds of the Coal Industry ; and

(c) if not, the reasons therefor ?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS (SHRI R. L.
CHATURVEDI) : (a) and (b). Agreement
has bcen reached with the coal suppliers that
a maximum incrcasc of 70 paisc per tonne
would be allowed for supplies of all grades
of coal purchased by the Railways from
1. 10. 1969 over the prices valid upto
30. 9. 1969.

(c) Does not arise.
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THE MINISTER OF LAW AND
SOCIAL WELFARE AND RAILWAYS
(SHRI GOVINDA MENON; : The immedi-
ate necessity for the increase in price was
the award of the wage board increasing the
wages. It was not the other way.

MR. SPEAKER :
Q. No. 40.

Now, next question,
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AN HON. MEMBER : Sir,  the
Question Hour is over.

MR. SPEAKER : The Question Hour
is over. Now, let us take up the calling-
attention-notice,
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The hon. Member had put his question.
But onc of his friends pointed out that the
Question Hour was over. Otherwise, 1
would have kept silent, and the question
could have been answercd. Now, the hon.
Member has called his question and the
reply will be considered as written answer.

WRITTEN ANSWERS TO QUESTIONS
Development of Industries in Bihar

*31. DR. SUSHILA NAYAR : Will
the Minister of INDUSTRIAL DEVELOP-
MENT, INTERNAL TRADE AND
COMPANY AFFAIRS be pleased to state :

(a) whether there is any scheme under
considcration of  Government for  the
development of major industries during the
year 1970-71 in the State of Bihar ;

(b) if so, the details thereof ; and

(c) the nature of assistance likely to
be given to the State of Bihar for the
development of industries in that State ?

THE MINISTER OF INDUSTRIAL
DEVELOPMENT, INTERNAL TRADE
AND COMPANY AFFAIRS (SHRI F. A,
AHMED) : (a) to (c). The Projects to be
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set up during the Fourth Plan and the
investments proposed to be made in them
are given on pages 253 to 260 of the Draft
Five Year Plan Report. The projects to
be set up in Bihar during the Fourth Plan
are also mentioned there. In so far as
piojects, locations for which have not yet
been decided, are concerned it is not possible
to state at this stage, which of such projects,
if any, will be located in Bihar. The Plan
for the year 1970-71 is yet to bz finalised
and as such it is not possible t> indicate at
this stage whether any new major industries
would be set up in Bihar in 1970-71. Apart
from the establishment of Central projects,
the directions in which the Central Govern-
ment can help in the dcvclopment of Indus-
tries in Statcs arc through Central financial
assistance and adjustments in procedurc
and policies of national financial and other
institutions. A pattern of central assistancc
has been evolved and this is referred to in
para 1.39 of the Draft Fourth Plan Report.
As for the procedures and policies of the
national financial and other institutions, it
is proposed by the Financial Institutions to
give certain concessions to ncw industrics
to be set up in sclected backward districts
of all the States.

Recommendations of Dutt Committee
on Industrial Licensing Policy

*35. SHRI HIMATSINGKA : Will
the Minister of INDUSTRIAL DEVELOP-
MENT, INTERNAL TRADE AND
COMPANY AFFAIRS be pleased to state :

(a) whether the Indian Chambe:r of
Commerce has in a recent communication
to Government pointed out that it was
unrealistic to plan ahcad for 15 years for
any Industry and that the recommendations
of the Dutt Committee on Industrial
Licensing Policy would retard the industrial
growth in the country and would cause a
serious satback to the economy of the
country, if implemented ; and

(b) if so, the precise points made out
in that communication and Government's
reaction to each of them ?

THE MINISTER OF INDUSTRIAL
DEVELOPMENT, INTERNAL TRADE
AND COMPANY AFFAIRS (SHRI F. A.
AHMED) : (a) Yes, Sir.





